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CENIHAL .WiINlSTRATlVE TRIBUNAL
PR in: IP aL BErCH

NEWDEIHI

C,P. ND. 103/94 in '
O.A. Nj. 1116/39

New Delhi this the 7th day of jz^ril, i994

Mrs, Purnima Dutta Chaudhary,
R/0 16/1, Railway Quarters ,
Sar oj ini Nagar ,
New Delhi - 110023.

By Afdvocate Shr i Anis Suhrawardy

Versus

1. Shri Mas ihuzzaman,
Ge ner a 1 Ma nag er ,

"Northern Railway Hq, Office,
Baroda House, Nfew Delhi.

2. Shri G. Ramakrishnan,
Chief Personnel Officer,
Northern Railway, Hq. Office,
Bar pda H ouse , New De Ih i.

3. Shri B. S. Aggarwal,
Chief Aiimn. Officer (Const.) ,
Norther n Railway,
Kashmere Gate, Delhi.

4. ShriRavinder Nath ,
Chief Signal S. Telec om
Engineer (Const.) ,
Hq. Office Norther n Ra ilway ,
BarodaHouse, tfew Delhi.

5. ShriR. N. Aga,
Div is ional Railway Manager,
Northern Railway,

, . State Entry Road,
hfew Delhi.

petit ioner""

Re sp onde nts

OR PER (CRaL)

Hon'ble fvlr. Justice V. S. Malimath -

This contempt petition is dismissed as withdrawn

with liberty to approach the Tribunal if it becomes

necessary.

( P. T. Thii'uvengadam )
^/tember (a) .

( V. S. Malimath )
Cha irman


